FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

GIGA PIPE SYSTEMS INDIA PRIVATE LIMITED DEALING IN CONSTRUCTION
OF PRECAST CONCRETE PIPES AND FITTINGS AT MAIHAR, DISTT: SATNA,
STATE: MADHYA PRADESH

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with ~ GIGA Pipe Systems India Private
PAN & CIN/ LLP No. Limited
CIN: U74999DL2020FTC368645
PAN: AA1CG4822F
2. Address of the registered office DSIIDC SHED NO. 103, SCHEME - I
OKHLA INDUSTRIAL AREA, PHASE-
I, South Delhi, NEW DELHI, Delhi,
India, 110020
3. URL of website No Website of the Corporate Debtor
4. Details of the place where the majority of | NH-7, Main Road, Village Nadan Sharda
fixed assets are located Prasad, Tehsil- Maihar, City: Maihar,
Distt: Satna, State: Madhya Pradesh, India,
Pin: 485771
5. Installed capacity of main products/ Not Working
services
6. Quantity and value of main products/ NA (As CD is not working)
services sold in the last financial year
7. Number of employees/ workmen Nil
8. Further details, including last available Details can be sought by sending request at
financial statements (with schedules) of gigacirp2025@gmail.com
two years, lists of creditors, are available
at URL:
9. Eligibility for resolution applicants under : Details can be sought by sending request at
section 25(2)(h) of the Code is available gigacirp2025@gmail.com
at URL:
10. Last date for receipt of expression of 2A-Mar-26
interest
11.  Date of issue of pr(?V1s1onal' list of 3-Apr-26
prospective resolution applicants
12.  Last 'dgte for.submlssmn of objections to $-Apr-26
provisional list
13.  Date of issue of final list of prospective 18-Apr-26
resolution applicants
14. | Date of issue of information
memorandum, evgluatlon matrix and . 24-Apr-26
request for resolution plans to prospective
resolution applicants
15. | Last date for submission of resolution 25-May-26
plans




registration status as MSME.

16.  Process email id to submit Expression of | gigacirp2025@gmail.com
Interest
17. | Details of the corporate debtor’s NA

In the matter of GIGA Pipe Systems India Private Limited

(Under Corporate Insolvency Resolution Process)

2, Community Centre,3rd Floor, (Near PVR/McDonald's), Naraina, New Delhi-110028
IBBI Reg. No.: IBBI/IPA-001/IP-P00084/2017-2018/10180

Date: 09/03/2026
Place: New Delhi

Manoj Kumar Anand
Resolution Professional

E-Mail: gigacirp2025@gmail.com
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SCO 101 Commercial Center
Sector 7, Karmnal -132001

Federal Bank
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FORM NO. INC-26
[Pursuand 1o Rige 50 af ihe Companies
{ncomponstion) Rules, 2014)]
hlverimamienl fo be pubiisbod in the

GOLD LOAN - DEMAND NOTICE Tender Notice No. ICFIPCMM/EOT/10/2026 Dated : 06.03.2026 M- D
Notice Is hereby given for the information of all concemed that, SRI SURJIT| | The fﬂ{'ﬂﬁ'ﬂﬁ e-tenders -Tre put:nsr:ea |; rFiEtF'S w;ab:all;:; Flrrn?:j are| | stora the Conral Govermront The Regianal
WAW or, n |
SINGH 510 KARAN SINGH Rio Agond 37 Kamal aryana- 13202 o | 2025 folegin o wewreps govin and quoe againstnesotenders, || bt Sy o
' ) Act, 2013 ant br-nb
passed away on 26/11/2024, had avaled a Gold Loan (A/C No- COpening time for all tenders are 14.15 hrs. Hindi version of tender notice 5 o e 50 0 cﬁﬂmaﬁﬁ.ﬁﬂpiﬁuﬁf
16496400026367) from the Karnal Branch of THE FEDERAL BANK LTD.,| |is avallable aon website www.icf.indianrailways.gov.in, Rules; 2014 AND
y I Wi mafler of VALED CONSULTANTS
after pledging gold ornaments. S e Due date / PRIVATE LIMITED having its Regstered Office
; : 5 . al D-248 GF . 10 Lanomi Magar M
If anybody has a claim on the said gold ornaments, Please contact The No No. Tender title Quantity g h:éméélig; | E:_L Elrl Dhsny Hd'ﬁa;a::g:.;r
Federal Bank Ltd, Karnal (SCO 101 Commercial Center Sector 7 Karnal C/S of Body Pillar mmg; hisraby ghven tEj the kae-'ﬁl Plumgj l:jrm
132001) and remit the entire dues together with interest and other charges due Beci Pt ‘I:ill i Centa ﬂfeprfpﬁ?smg? mardin 1 !fﬂ;n the
1o the Bank and redeem the gold omaments pledged within 10days from the | | 01. | 02260018 | . o o oooits | 25 SETS | 19/03/2026 )
date of this Notice, Failing which the bank will be constrained fo the auction or KM MC & TC the CompaPy in befims of the specisl ceschilion
- : £ ( ) passad af tha Extra-Ordinary Ganaral mealing
conduct private sale of gold omaments pledge without further notice and CABLE 150 SQMM = hald on 05.03.2026 o enabie the Company b
reference to any such claim will be considered as waived or abandoned. it |oisesisa RE:LBLI.IE M ElEPrS Sisiaeie bt s ke kil el
Place: KARNAL Branch Head, ' YELLOW18KV | Website 1 B B prg i SR e e PRGN S o
Date: 07.03.2026 The Federal Bank Ltd., Kamal Branch thix Company may delives silher on the MCA-Z1
s&{ OF PRE ASSD pnrf:_lll _gh‘;:.ln_lrr.na g.n'.- |r._|.1|:-5| .‘;Iinl?a-jnw: a:'.l'::rI
FORM G 03. | 07261112 | FRP MOD TOILET/ | 23 SETS | 23/03/2026 | |G regiaterad post ofniahar obiections supparied
INVITATION FOR EXPRESSION OF INTEREST FOR LWCBAC by an affidavi stating the nature of hisiher interest
GIGA PIPE SYSTEMS INDIA PRIVATE LIMITED E'?“ HUNCE ol CRRGRRON I e Yhine
. 1 = P —— AL A e Py S & | SET OF CAB iechor, !‘-._-:ulhr.rn Repiar I:Iuel:_:ul&._ I, Mew
DEALING IN CONSTRUCTION OF PRECAST CONCRETE PIPES AND FITTINGS AT 04. 07261358 66 SETS 23/03/2026 Dihi, Dalhi al ihe address B-2 Wing, 2rd Flacr,
MAIHAR, DISTT: SATNA, STATE: MADHYA PRADESH DOOR Sl Busridainl Atlyboirg Bhuay, SEH
{Undeér sub-reguiation (1) of regulation 36A of the Insolvency and Bankrupicy Board SET OF .ja-,Er.;m the date of E-th.c.gu;n of this L.I-.;aa.;ﬂ
of India {Insolvency Resolution Process for Corporate Persons) Regulations, 2016) CEILING SHEET '-wglz E:g;iglrf*aapﬂﬁaﬂlngﬁnigpigbfus
FegIslara s o H 85 Hall aira
RELEVANT PARTICULARS 05. 07260077 | ASSEMBLIES 22 SETS | 23/03/2026  REGISTERED OFFICE: D-248 GIF Gali No -
1. [Wama of the corporate deblor dlong | GIGA Pipe Systems India Private Limited FOR LWACCW LRI RGPS OIS G, ke
with PAN & CING LLP Na, CIM: U74999DL2020FTC68645 COACHES For and an bahal of
PAN: AA1CGABZIF UNF S S SHEET VALEQ CONBULTANTS PRIVATE LIMITED
2. |Aadress of the registared oflice DSIOC SHED NG, 103, SCHEME - | OKHLA 18601 PRI L Wi i s (EWecick
INDUSTRIAL AREA, PHASE-IL, South Dells, NEW 06. | 03261088 | 0.8 X 1250 X KGS 24/03/2026 | |Date D502 2028 il
I |DELHI, Dein, India, 110020 ok i
3. |URL of website Ne Websate of the Corparate Debtor SNI S.S TUBULAR 3
4. | Details of the place where he majodty (NH-T, Main Road, Viltage Nadan Sharda Prasad, 07 06261098 | PARTITIONS 3007 24/03/2026 [Egaﬁ Eﬂhﬂg Eﬂ.l I:Ih:u.lﬂi ?m?t
af fored assets are located Tehsil- Maihar, City: Maihar, Distt: Satna, State- ' DMU/T PAIR Wincerporation) Rules ?:ﬂhﬁ-
B, |installed capacity of main products) (Mot Working ROOF SHEET REGIONAL DIRECTOR., NORTHERN
services 08. | 02261177 | -0 | ACCN 53 SETS | 25/03/2026 REGION DIRECTORATE |, NEW DELHI
6. |(uantity and vaiue of moducts’ |MA (A3 CD is mot warki I Ihe makler of sub-sechan {4} of Seclion 13
SET OF HONEY sub-nsa {5} of rule 30 of the Companies
£, | Humibef Ul H”'F"[:"!”HH"'* ""U’k'”E" il {Incorporation) Rules, 2014
8. [Further detads, mciuding last available |Details can be soupht by sanding request & 09. | 07261510 | COMB PARTITION | 57 SETS | 25/03/2026 AND
{firancial statements (with schedules) | gigacirp20256@gmal.com FOR LWSCN PP I the matter of VISHWAKARMA AUTO PARTS
|af two years, lists of ereditors, are 2.0 el bt e b o
f.a'.fﬂlla:t!lﬂ at LRL: - - SNI OF AIR INLET Shahdara, Easi Dehi, Dalhi- 110032, India
9. |Eligiility for resokition applcants Details can be sought by sending request at 10. 07261180 c 36 NOS 25/03/2026 ....Patitionar/Applicant Company
under section 25(2)(h) of the Code 15 | glgacip2025@Mmail.com DUCT-LWFCWA Matics s haraby clven b the Gaperal Publc thal
|aviilable at URL: CABLE 2.5 SQ W CORIMNEL BT It Bl 2 Ja i
10. jLas1 date for receipt of expression of  [24-Mar-26 1. 08261109 | MM CHOCOLATE 137600 25/03/2026 :E;E}I‘f“i;;ﬂfﬂrgﬁan;:fﬂ;ﬁgﬁ:wﬁg
| interesl 1.8KV METER of ateration of the Memcrandum of Azsocialion
11, (03t ob issue of provisiona list o a-Agr-26 of the Company in terms of the special resoltion
prospective resoiution applicants BODYSIDE passed alits Extra-Ordinary Gensral Meeling
3 = e % 7 3/ ["EGM®) hald on Saturday,. Febroary 21, 2008
12'; Lm,d&.‘g iy spb:nmsmr- oz o # Q7omze WINDOW ARRGT SRR | 2P AENI028 o enable the Company 1o shif ks Registersd
1 pravisinal list Officee fram the "NGT of Delhi® to “State of
13, [Date of issue of final st of prospactive| 18-Apr-26 CORRIGENDUM NO.10 Haryana®,
resoaban appacants Corrigendum has been issued to the following tender. Please check :'r?-frf'::rnnrf;:;ﬁ;ﬁ;sgﬁrl:aﬂguli??ﬂzﬁ?
14.|Date of issue of information 24-Apr-26 IREPS website for further details WA FEDHCIFG AL 06 Hhe TR Dinos
] |
(requiest for resoiutian plans to Sl. Tender Existing value Modified complaint form or cause 1o be defvered ar
{prospacing resmulion appicants No No. value send by ragisterad pos! of hisher objactions
e AT supparted by en affidavil stating the neiwsa of
12, ;?Jﬂsﬂm Tor subsmission of fesonlion | 25-May-26 43 04/03/2026 11/03/2026 his/her interest-and grounds of opposition to
X . | R I Diresio . MWiorh Heni
16. |Process emad id fo submit Expression |gigacirp2025mgmai.com 03252530 EMD 116700 195860 r:ljfemnﬂ:;”;-2w.r.?;,[;rr.uF|.i:r,qpﬁrrne¢reﬂ%::;:
Ll |rheses) QUANTITY 1088 Nos 1826 Nos I’|-I'|1:|'I:r!|ﬂ.!|'ﬁ Bhawan, e H!:n‘:f G0 Camplex,
17, | Detalls of the corparate deblar’s A ooy ot e 5 Bl b
P . | OfaE O paiicanon ab iniE nouce wWiin & Gog
reistration status as MSME. 26/02/2026 06/03/2026 {0 the Applicant Company al §s ragislered -:IE-:I:!I
Mano] Kumar Anﬁ:g 02. | 06252269 Addition of Other Conditions, Please 3;;?;;“?3‘“'5 rH“E'“'“';':':' ”:;‘“‘h"‘ .
= " ; Gali Ne.- 11, Vishwas Nagar,
Resolution Professional refar Tander Documant for datain.IREFS Shahdara, East Daihi, Delhi- 110032, India”
I the matter of GIGA Pips Systems India Private Limited website. For and on behalf of

(Under Corporate Inselvency Resolution Process)

2, Community Centre, 3rd Floor, (Mear PYRIMcDonald's),
Maraina, New Dealhi-110028

IBEl Reg. No.: IBBNIPA-DO1AP-PODREL201T-201 810180
E-Mail: gigacirp2i25iZgmail.com

Date: 09032026
Place: New Delhi

h
LH HDFC BANK

il ufidmre e i ecaid

E-AUCTION SALE NOTICE PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTY

E-Auction Sale Noboe for Sale of immovable property morinaged to Bank under Securtization and Reconstruction of Financial assets and Enforcement of Security interest Act, 2002
(*Act”) read E-Auction Sale Mobice for Sale of immovable property morigaged to Bank under Secunfization and Reconstruction of Financial assets and Enforcement of Security Interest
Act, 2002 ("Acl’) read with proviso o Rule Bi6) & Rufe 31} of the Securily Interest {Enforcement) Bule, 2002 (Rules™), Molice i5 hereby given o fhe public in general and b the
Borrowerhorigagors/Guarantor in particular that, the Authorized Officerof HOFC BANK had taken possession of the following property, being a secured assed, | Propsry”) pursuaniio
demand ratsed vide nofice dated 22 10,2019 issued under Sec 13(2) of the Act in the following loan account's with right to sell the same on "AS 15 WHERE IS, AS IS WHAT IS,
WHATEVER I3 THERE IS AND WITHOUT RECOURSE BASIS” for realization of Bank's dues plus interest efc. as detailed hereunder and whereas consequent upon failure to repay the
dues, the undersigned in exercise of power conferred under Seclion 13(4) of the sasd Act read with Ruse 8 of the said Ruies proposes to realize the Bank's duss by sale of the Property.
The sake In the below-mentioned Property shall be conducted by way of E-Auction through Web Portal; htfps:www banksauchons com

DESCRIPTION OF IMMOVABLE PROPERTIES/DETAILS OF ACCOUNTIAMOUNT/EMDIETC

Dept For Special Operations, Ground Floor, Gulab Bhawan, 6 Bahadur Shah Zafar Marg, New Delhi-110002

Head Office: HOFC Bank House, Senapati Bapat Marg, Lower Parel (West), Mumbai - 400 013 Regional Office: HOFC Bank Ltd;

VISHWAKARMA ALUTD PARTE PRIVATE
LIMITED

Sdi=

Parvean Kumar Jhamb

Diractor
DEN: Q0049637

Placa: Dafhi
Date: 0%.03.2026

dotel db Canara Bank <&\

%, Gapvmrnmes o b Lindesiskeng)

Branch: Markhera

Online Gold Auction Information

Whereas the authonzed officer of Canara Bank, Branch Narkhera had issued a sale nofice asking the borrower
to repay the outstanding gold loan taken by him. The borrower has failed o repay the amount, therefore, the
borrower and the genaral public are informad that the undersignad will auction the gold jewallery online as is

and on the basis of whal is there and withoul any conditions.

The auction will be held online at https:/f'www.bankeauctions.com/ on dated 24-03-2026 from 12:00 noon to

Regional Office-
Civil Lines, Moradabad

03:00 pm.
SrNo Name of the Borrower & Total weight and | Last Date of Outstanding | EMD Account
Account Number net weight inspection 8 EMD|  Amount Details
Total weight- Account MNo.-
Mohd. Haroon S/o Dula s Rs. 3,84 445/- +
" | 1. 180381689965,160379097529, | TT.TEgrams | - 23032026 interestd | 2 jpse
2. 180326561575,180379082421 | A" ’5';*3‘;‘;'9 3 other charges | cnrBOO1EE50 |
Rohit Kumar Total Weight _+ Account No.- |
= Slo Charan Singh 42.500 grams srosmine | iiaere | 209272434
164038803958 and MNet Weight ather charges IFSC- .
-21.253 ﬂHHBnumﬁssi

Please contact 96540385873, TEGT 700355 for more information. Go to hitpsdiwww.bankeauctions.com/

for detalled terms and conditions,
Place: Moradabad

Date: 09.03.2026

Authorized Officer, Canara Eanki

PRINCIPAL COMMISSIONER OF INCOME TAX (JUDICIAL)

ROOM NO. 162-A, C.R. BUILDING, NEW DELHI
Phone & Fax: 23379308, Email: delhi.cit.judicial @incometax.gov.in

OFFICE OF THE

F.No. PCIT (Judl.)/NCLT Matters/2025-26/1706

Dated: 05.03.2026

ADVERTISEMENT DETAILING PETITION
[See Rule 35 of the National Company Law Tribunal Rules, 2016]
Company Appeal No: 72/252/ND/2025
(Under Section 252 of the Companies Act, 2013)

IN THE MATTER OF:

FORM NO. NCLT 3A

Income Tax Officer, Ward 20(1), Delhi

Versus

Registrar of Companies, Delhi &Ors.
(M/s Pranyas Trading Pvt. Ltd.)

...Appellant

...Respondents

NOTICE OF APPEAL PENDING BEFORE HON'BLE NCLT, DELHI

This notice is being published to serve the Respondents No. 2 to 4

Respondents No. 2:
PAN:AAHCP7782N

Respondent No. 3: Mr. Mohammad Imran Chhimpa, Director having DIN: 07408501
Respondent No. 4: Mr. Dharmendra Kumar Chhajer, Director having DIN:07381710
Captioned appeal which is pending before Hon! /ble NCLT, Delhi under Section 252 of the Companies Act, 2013 seeking
restoration of the name of M/s Pranyas Trading Pvt. Ltd. in the register maintained by ROC. The said appeal is next
listed for hearing before the National Company Law Tribunal, Delhi Bench-VI on 12.03.2026. In this connection, M/s
Pranyas Trading Pvt. Ltd. and their Directors are hereby informed and requested to attend the captioned case before

Hon[Tble NCLT, CGO Complex, Lodhi Road, New Delhi on the date fixed i.e 12.03.2026. It is to be noted that in case
they fail to appear on the aforementioned date, the case will be heard and decided in your absence.

M/s Pranyas Trading Pvt. Ltd. having CIN: U51502DL2014PTC269970 and

Income Tax Officer, Ward 20(1), Delhi
C. R. Building, I.P. Estate, New Delhi-110002

Form No. INC-26
{Pursuant to Rule 30 of the Companies
(Incorporation) Rules, 2014}

Before the Central Government, Regional
Director, Northern Region Directorate |,
Ministry of Corporate Affairs, New Delhi
In the matter of sub-section (4) of Section 13 of
Companies Act, 2013 and clause (a) of sub-rule
(5) of Rule 30 of the Companies (Incorporation)
Rules, 2014
AND
In the matter of
JMS INFRA REALITY PRIVATE LIMITED
(CIN : U45209DL2019PTC435703)
having its Registered Office at

Place : New Delhi

ADVERTISEMENT DETAILING PETITION
[See Rule 35 of the National Company Law Tribunal Rules, 2016]
Company Appeal No: 74/252/ND/2025
(Under Section 252 of the Companies Act, 2013)

FORM NO. NCLT 3A

H. No. 1000, P. No. 51, Village Dichoan Kalan, IN THE MATTER OF:

 ReservePrice |

TERMS & CONDITIONS:

strictly on the above-mentioned date and time.

hitps:/ woww.bankeauctions com (the user ID & Password can be obtamed free of cost by

above in office hours during the working days. { 10AM 105 PM),

sole dscretion; butitcannot be claimed as right by the second highest bidder.

Date: 09.03.2026  Place: Delhi

Name of Authorized Officer/Phone No./Email Id; Mr. Ankush Saini Mobile: 3911418802 ankush.saini@hdfc bank.in

1. The e-Auctionis being held on “AS |5 WHERE IS, A5 IS WHAT 15, WHATEVER 1S THERE IS AND WITHOUT RECOURSE BASIS"
2. The interested bidders shall submil their EMD details and documents through Web Portal:

2. (FORDETAILED TERM AND CONDITIONS PLEASE REFER TO OUR WEBSITE www.hdfc.bank.in and www.bankeauctions.com]

Authorised Officer, HDFC Bank Ltd.

regesteding name with bitps: Mwww bankeaugtions, com) through Login 1D & Password, The EMD shall be payable through NEFT [ RTGE in the following Account: 5TE00000004261,
Mame of the Account: DFS0 TRANSITORY ACCOUNT, Name of the Baneficiary: HOFC BANK LTD., IFSC Code | HDFCODDD240 or through Demand Draft drawn In favour of HOFC
Bank LidAccount Mo, 5700000904261 [atest by 4. 00 p.m. on or before the dates mentionsd in the table above, Please note that the Cheques shall not be accepted as EMD amount.

. The interested bidders are also requested to submit KYC documents i.e Copy of PAN Card; Proof of identification/Address Proof (KYC) viz self-atiested copy of Voter ID
card/Driving License/Passport/Ration Card etc. and should carry their original for verification,

4, To the best of knowledge and information of the Authonzed Officer, there is ne ancumbranca /statutory dues Bke proparty taxes, sociaty duss-ele, on the Property. The Bank however
shall not ba responsibde for any outstanding statutory duesiencumbrancasMunicipal Corporation Dues/eleciricily dues/Laase rand, water dues, Property tax, chargasitax arrears
including any third party claim ate, ifany and it will be the lability of the buyer and buyer may inquire tindepandantiy

3. The intending bidders should maka thair own independant inguines reganding the ancumirancas, fitle of Propery & o inspect & satisfy themselves. Proparty can be inspected

&, The intended bidders who have deposited the EMD and reguire assistance in creating Login ID & Password, uploading data, submitting béd, training on e-bidding process efc., may
contact our service provider Mis. C1 India PyL. Lid,, Plot Mo 301, Gulf Petro Chem Bullding, Udyog Vihar, Phase 2. Gurgaon. Helpline No's: 0124-4302020/21722/23/24, Mr
Mithalesh Kumar Mobie: 7080804466, Halp Ling e-mail ID: suppori@bankeauctions. com and forany property refated query may contact the Authorlzed officer as mentioned

7. The Authorized officer reseneits righttocancet this auction’béd any firme without assigning any reazon. The highest bid shall be subject io approval of HOFC Bank Limited. Authorized
Officer reserves tha right to sccept! reject all or any of the offers! bids so received without assigning any reasons whatsoewer. Hiz decision shall ba final & binding. I highes bidder failz
fomake payment as per terme & condiions of salelauction, inciuding provisions of the SARFAESEAG, 2002 then Authonzed Cfficer may accept the bid of second highest bidder at his

sl punjab national bank

..the name you can BANK upon!

{4 GOVERNMENT OF INDILA -L.'M.E:IERTAH:JHL:F

the Lable below againstihe respective properies

Office from “National Capital Territory of
Delhi” to the "State of Haryana".

Any person whose interest is likely to be
affected by the proposed change of the
registered office of the company may deliver
either on  the MCA-21  portal
(www.mca.gov.in) by filing investor
complaint form or cause to be  delivered or
send by registered post of his /her objections
supported by an affidavit stating the nature of
his / her interest and grounds of opposition to
the Regional Director, Northern Region
Directorate I, Ministry of Corporate Affairs, B-2
Wing, 2nd Floor, Pt. Deendayal Antyodaya
Bhawan, CGO Complex, New Delhi-110003
within fourteen (14) days from the date of
publication of this notice with a copy to the
applicant Company at its Registered Office at

the address mentioned below:-

H. No. 1000, P. No. 51, Village Dichoan Kalan,
Daulatpur, South West Delhi -110043, Delhi, India
For & on behalf of
JMS INFRA REALITY PRIVATE LIMITED
Sd/-
PUSHPENDER SINGH
(DIRECTOR)

Date : 09.03.2026 DIN: 05285050

Place : New Delhi

Respondents No. 2: M/s SCS Pacific Services Pvt. Ltd. having CIN: U64100DL2011PTC226516 and

PAN:AAQCS5811A

Respondent No. 3: Mr. Vishnu Prasad Verma, Director having DIN: 07332692
Respondent No. 4 : Mr. Naveen Kumar, Director having DIN:07313305
Captioned appeal which 1s pending before Hon[ Ible NCLT, Delhi under Section 252 of the Companies

Act, 2013 seeking restoration of the name of M/s SCS Pacific Services Pvt. Ltd. in the register
maintained by ROC. The said appeal is next listed for hearing before the National Company Law
Tribunal, Delhi Bench-VI on 12.03.2026. In this connection, M/s SCS Pacific Services Pvt. Ltd. and
their Directors are hereby informed and requested to attend the captioned case before Hon! Ible NCLT,
CGO Complex, Lodhi Road, New Delhi on the date fixed i.e 12.03.2026. It is to be noted that in case
they fail to appear on the aforementioned date, the case will be heard and decided in your absence,

Name ofthe | Name of the Details of property Amount as per Inspection Date Daulat ;  Indi
pur, South West Delhi -110043, Delhi, India
&.aﬁr:mnhnt & Guarantors of the m"r:;n;u:nﬂnﬁ' EMD Date and Time ... Applicant Company / Petitioner| | Income Tax Officer, Ward 22(3), Delhi ...Appellant
cou proparty Demal ce Date Bid Increase Amount NOTICE is hereby given to the General Public v
HOFC Bank Ltd Mortgagor: Ms. | Eastarn One-Half portion of residential |  Rs. 21.26.50.170.74 as on Rs.4,57 00,000/- 2003712026 that the company proposes to make an ersus
Delhi Paramjeet Singh Bhasin| property bearing No J-11/75 A, Rajoun | 30.00.2019 Rs. 45, 70,000 05.00 PM application to the Central Govemment under| | Registrar of Companies, Delhi &Ors.

Wis International Guarantors: | Gardan, Dahi, measuring 180 square | 20.0e4-2019 B 1,00,000/- [ (4.00 P8 Sectlon13 oftheCompanlesAct, 2013 seeking . .
Trenching Pviltd | Ms. Paramjeet Singh | yards (Dues as on 30.08.2018 wilh furthier Datil Tima of sAisction : ponfmatin ofaleraion cs‘a t:;e Memorand.m of (M/s SCS Pacific Services Pvt. Ltd.) -.Respondents

Accouni No.; Bhasin, Mr. Sumit interest along with the costs and 25/03/2026 10,30 AM to 11.30 AM : : :
(2922000005045, | Bhasin, Mr. Guneet expensas il the date of full and final = : : special resolution passed at the Extra Ordinary] | NOTICE OF APPEAL PENDING BEFORE HON'BLE NCLT, DELHI
O22TH0000152. Bhasin payment under the Loan account's Last Date for Receipt of Bids: General Meeting held on 24t February, 2026 to
50200019307658 23103/2026 up to 4.00 PM enable the company to change s Registered| | Tp-c hotice is being published to serve the Respondents No. 2 to 4

Income Tax Officer, Ward 20(1), Delhi
C. R. Building, I.P. Estate, New Delhi-110002

Date
Place : New Delhi
CBC 15403/11/0027/2526

(Heera Lal)
Income Tax Officer
(Judicial)-3, New Delhi

ASSET RECOVERY MANAGEMENT BRANCH, SOUTH DELHI,
4th FLOOR. 7, BHIKAJI CAMA PLACE NEW DELHI-110066
EMAIL: csd4168@pnb.bank.in

SALE NOTICE FOR SALE OF

IMMOVABLE PROPERTIES

SCHEDULE OF SALE OF THE SECURED ASSETS

E-Auction Sale Motice for Sale of Immovable Assels under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rula 8 (6] of the Sacurity Interast [Enforcement] Rulés, 2002, Molica is haraby given ta he
public in general and In particular o the Borrawar(s) and Guarantor(s) hat the balow descrbed immovable propesties martgaged /charged i the Sacured Creditor, the constructive/physicall symbolic possession of which has besn taken by Authodzed Officer of tha Bank/Sacured Cradior, will be
skl on "As ks whers s, * Az lzwhatls”, and "Whatever thareis” on the date a3 mentionad in the table herain below, for recovhary of (s dues due to the Bank! Secured Creditor rom the respective Borrawar(s) and Guaranions). The rzarve price andthe eamest money sepositwill be as menticnadin

Name of the Branch A) Dt Of Damand Notice uis 13{2} | 4) peserve Price Distails of the
Description of the Immovable ;ﬁ"‘“mfﬂ ALT :m — DATE) Tk |TTumorances Pk Ty
S Name of the Account Properties Mortgaged/ Owner's Name : T B) EMD oF g | of Authorized
Name and Addresses of the (mortgagers of property(ies)) SARFAES| ACT 2002 creditors | SIS
Bomrower/Guarantors Account 0 Mature of Possesslon ] Bid Incraase
Symbalic/PhysicaliConstruciive Amaunt
1. | (Prev: at Branch : A-Block, Connaught Place, New Defhi) F._ﬂ!l.f Regd Mortgage over Project land & E_Iuill:li'ng_ aadmusurln-lg 3300 Sqmt. [ A} 09.05,.2022 Al Rs3T4.20 Lakhs | 27.03.2028 | Thersisno Smit.
M!S MANER! ICE CREAM (Borrower) E-54_ GF Greater Kailash-, New Dalhi-110048, sitieated at Plot No.42, Food Park-Mandla, situated in Maneri, Dist Mandla (A B) Rs. 544,47 Lakhs + BJRs. 38.00 Lakhs .00 amio | Stayonthe |Twinkle Nain
Mis Manerl Ice Graam, Piol No-42, Industrial Area Food Park, Maneri Dislt Mandala (MP)- | designated Food Park Jabalpur, Madhya Pradesh In the name of Mis. Maneri Ice | oy bt fasth chias . (:l0pm | property. | GBO2027574
451585, Cream long with Plant & Machinery at the above unit. uriher Interes arges EMD deposit last
M. Anamika Mittal, (Proprietar) H NO-E-94. GF. GraaterKailash-1, New Dethi-110048. C} 14.12.2022 date 26.03. 2026
D) Symbalic ) Rs. 1,00,000- lakh|
2. | |Prev: at Branch : A-Block, Connaughi Place, New Dalhi) EQW Regd Morigage over Project land & Building admeasuring 3300 Squmt. | A) 08.02.2023 A) R 582.47 lakhs | 27.03.2026 | There s no Smt.
M's Paras Milk & Food Corporation (Borrower] Regd. Office: BB-17, Basament, Greater | sibuated at Plod No. 43, Food Park-Mandla, situaied in Maner, Dist. Mandla (A Bl Rs. 295.30 Lakhs + B) Rs 50.00 lakh 1100 amin | Stay onthe | Twinkle Naln
Kaitash Enclavell, New Delhi-110048. designated Food Park Jabalpur, Madhya Pradesh in the name of Ws. Paras Milk & | Rs. 295. o IRs B0.0012kNS | wonopn | property. | 902027574
WMis Paras Milk & Food Corporation Factory: Plot NO-83, Industrial Area Food Park, | Food Corporation along with Plant & Machinery at the above unit further inferest + charges EMD deposit last
Maneri, Distt, Mandala, Madhya Pradesh- 481885, C) 10.08.2023 date : 26.00.2026
?:;zmmlﬁﬂmhm [Progrietor) PARAS Hofel, Wright Town, Jabalpur, Madhya B Symbolic CIRts 1,00,000-
&h, Pawandeep Chhabra 1415 (366}, Madan Maehal, Gupteshwar Road, Jabalpur,
Madhya Pradesh-482003,
Sh. Avdesh Mittal [Guaranior) HNO E-34, GF, Greater Kallagh-1, New Delhi-110048.

1_The auction sale will be “onling through e-auction” portal https:(baanknet.com, 2. Flatform (hitps

BRIEF TERMS AND CONDITIONS OF E-AUCTION SALE: The sale shall be subgect o the Terms & Condiions prescribed in the Security Interest (Enforcement) Rules 2002 and to the following further conditions

Jbaanknet.com) for e-Auction will be provided by e Auclion senace provider Mis FEB Alliance Pvt. Lid. having iis Registered office at Unit 1, 3rd Floor, VIOS Commercial
Towes, Mear Wadala Truck Terminal, Wadala East Mumbai-400037 (Helpdesk Number +81 8291220220). The mtending Bidders! Purchasers are required to parficipate in the e-Awction process at e-Auction Service Provider's website hitps:'baanknet.com, This Service
Pravider will also provide online demaonsiration! fraining on e-Auchon on the portsl, 3. The Sale Mobice containing the General Terms and Condibions of Sake is available | published in the following websites/ web page porial. (1) hitps:ifbaanknet.com (2) www.pnbindia.in,

FORM MO, INC-18
BEFORE THE CENTRAL GOVERNMENT
REGIOMAL DIRECTOR.

HORTHERN REGICH DIRECTORATE |

MINISTRY OF CORPORATE AFFAIRS
In the matter of sub-sactian {4) of Section 13 of tha

Campanies Act, 2013
« Bifie] =
in the matter of the Ruke 30(5)|a) of the
Companies (Incorparatian) Rules, 2014
« B -
In the matter of: ALCON BUILDERS AND
ENGINEERS PRIVATE LIMITED [CIN:
U520 DL YSBEPTCOITATT) hawing its- R e
Office 2 B-1/51 MALVIYA NAGAR, MEW DELH -
110047, DELHA, INDEA,

. Petitinnar
Boace |8 herebry givan fo the geres public Sat he
Company proposas 1o make appbcation o tha
Cenlr Govemimen|, Regional Dinectan, MNomem
Reqon Directorate |, Ministry of Corporete Afais,
under Saclions 12 and 13- and alher applicabia
provigkang, if sy of the Comganes Aot 2015 and
niess mads thereundar seaking confimation of
afaralion of tha Memorarcum of Associalion al he
Compary in fams of the spedial resclufion passed
al the Extra-Ordmary General Mesling kefd an
Barch 2, 2126 o enable the Company o shft s
Regisierad Office from the Mational Capital

Tarritory of Dadhi o e State of West Bengal.
Any persan whose indanest g edy o be affected by
fhe proposed change of the ragistarsd affica of ths
':I,H‘IIF‘HI’I:.' miay dalver aifher an e MGALT portal
fweamea. goving by fling irmeesior complaint fam o
cause fo ke dedvarad ar sand by regislecad pest al
hisher abjections supparted by an affidavi stating
the nature of hisher mtarast and graunds of
appastion o ihe Regenal Dedclor, Nomern Rogon
Directarata |, Minkstry of Corporate Affairs, B-2 Wing,
2nd Flaor, P Deandayal Ankpodaya Bhawan, 2rel
Floor, CGO Complex Mes Delhl-130003, India,
within fourtesn | 4] days fom fhe debe of publication
ol P nolice willh & copry [0 e applichn | campany al
its registered office al the address menfoned above,
Fosr and on behall af the Peditionsr

FORM NO. INC-26

[Pursuant to Ruble 30 al the Companies
{ncorporation) Rules, 2014)

BEFORE THE CENTRAL GOVERNMENT
REGIONAL DIRECTOR, NORTHERMN
REGION DIRECTORATE L MEW DELHI

In fha matiar of sub-seclion (4] of Sacton 13
of the Companies Act, 2013 and clauza (a) of
sub-rula (5} of nite 30 of the Companias
(Ingorporatan) Rubas, 2014

I b malkor of VISHWAKARMA AUTOMOTIVE
PRIVATE LIMITED havirgg ds regisbared offica
al 26:83, Gali Mo. 11, Vishwas MNagar,
Shahdare, Oalke 110032, india

v Petiioner/Applicant Company

Malice & heraby given 1o ke General Pubic fisl
fhe Company propuses b make an application
iz the Central Govarnmend under saction 13 of
the Companies Act, 2013 seaking canfirmition
af alteration of e Memorandum of Assaciation
af tha Company 0 ferms af the special resditicn
paEssed af s Exira-Chrdinary eneral Magling
VEGM) held on Saturday, February 21, 2026,
fo gaable ihe Campany ta shiff lis Registard
Office from the "NET of Delhi® o "State of
Haryana".

ey pRrson whose inlerest (s Boeely o be 2fleciad
by ihr proposed changd ol fhi regisiared olfice
of the Company may daliver either on the MCA-
21 portal (www.mca.gov.in) by filing investor
complaint form or cause o be dalivarad or
zand by registered past of his/her abjecbons
supparled by an affidayil stating ihe nature o
higfhar interast ard grounds ol apposition o
tha Regeosal Directer, Merlbarn Ragion
Direcioratal, B-2 Wing, 2nd Floof, Pt Deandayal
Antyodaya Bhawan, Znd Floor, GO0 Comples,
Maw Defhi - 110003, within fouriean deys of
tha data of pullication of this notice with a capy
i the Applicent Comgany al its registared offica
al ke address menlonad belaw

"26/83, Gali Mo.- 11, Vishwas Magar,
Shahdara, Deihl- 110032, India®

4. Paymentof sale considaration by the successful bidder to the bank will be subjact to TDS under Section 194- 1A of Income TaxAct 1961 and TDS is bo be paid by the successful bidder only at the time of depasil of rematning 75 % of the bid amount / full depasid of BID amaunt., ALCON BULDERS AHD For and on behalf of

5. The properties are being sold on “AS IS WHERE IS BASIS" and “AS IS WHAT IS BASIS" and “WHATEVER THERE IS BASIS". & The parliculars of Secured Assets specified in the Schedule herein above slated o the best of the information of the Authorized Officer, but RGN ERS PRRATELRAERh NS R

the Authorized Officer shall nof be answerable for any emor, misstatement or armisslon in this proclamation,, 7.Nalice under Section 13(8) of the SARFAE S| Act, and with Rule 8(F) of the Security Interast(Enforcement) Rules, 2002 has been issied in all the above cases from S Sdl. dl.

e, 01 10 31, No .02, 8. For detaded tarm and conditions of the sale. please refer https:/ibaanknet.com & www.pnbindia.in, VAIBHAY TANTLA Yogansh Jhamb

Duater 09032026 DIRECTOR Place: Delhi Director

Date: 07.03.2026, Place : New Delhi AUTHORIZED OFFICER, PUNJAE NATIONAL BANK Place: New Dalhl DIN: 00004345 | | Date: 09.03.2026 DIN: 09285692
o0 © %0 © epaperfinancialexpresscomgy @ @ New Delhi o0 ©
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INTERNATIONAL WOMEN'’S DAY | Women are strong, no less than others, says Prez

MANKIND INDEBTED TO
‘NARI SHAKTP, SAYS SHAH

IANS
NEW DELHI

Prime Minister Narendra Modi
was on Sunday joined by Union
Home Minister Amit Shah in
extending greetings on the In-
ternational Women's Day,
lauding the role of "Nari Shakti"
in India's progress.

Ina post on social media plat-
form X, the Union Home Min-
ister said, "Warm greetings to
our "Nari Shakti" on the Inter-

‘LUCKNOW
DARSHAN’
BUS TOUR

Biswajeet Banerjee

LUCKNOW
Uttar Pradesh  Tourism
marked International

Women’s Day by organising a
special ‘Lucknow Darshan’
tour for more than 60 women
from different professions.
The city’s double-decker e-bus
became a platform to cel-
ebrate women'’s achievements
and contributions to society.
Organised by the Uttar Pra-
desh State Tourism Devel-
opment Corporation
(UPSTDC), the initiative
brought together doctors,
entrepreneurs, principals, so-
cial workers, engineers and
homemakers. The partici-
pants visited prominent land-
marks including the
Residency, Vidhan Sabha Bha-
van and the General Post Of-

fice.
Tourism and Culture Min-
ister Jaiveer Singh said

women have always been a
strong pillar of society and
their contribution continues
to inspire generations.

Additional Chief Secretary
for Tourism, Culture and Re-
ligious Affairs Amrit Abhijat
said the initiative reflects the
government’s efforts to pro-
mote responsible and inclus-
ive tourism.

Participants said the tour
offered a refreshing break
from daily responsibilities and
provided an opportunity to
experience Lucknow’s rich
history and heritage from a
new perspective.

national Women's Day. Human-
kind is indebted to the peerless
role Nari Shakti plays in society.
Nurturing generations and
driving scientific and economic
progress, they contribute to
every aspect of our lives." "This

Women police personnel
occasion of International

deep gratitude drives PM Nar-
endra Modi Ji's vision of
women-led development,
where women are no longer
just witnesses to progress but
the changemakers, who pave
our journey to greatness,’

Freeguin r e

during celebrations on the
Women’s Day, in Bengaluru

B )

Leader of Opposition in the Lok Sabha Rahul Gandhi

interacts with female stu

dents while having a meal on

the occasion of International Womens Day, in Kerala

ceive gold

psychological barriers

tend my greetings

build a Viksit Bharat
B Narendra Modi, Prime

n every university | visit, |
I see more daughters re-
proof that given the opportun-
ity, daughters can excel. However, we
must also acknowledge the harsh reality
that even today, many women face social
stereotypes, economic inequalities, and

B Droupadi Murmu, President
n International Women'’s Day, | ex-

Shakti. Across every field, women
are shaping India’s progress with deter-
mination, creativity and unmatched zeal.
Their achievements inspire our nation
and strengthen our collective resolve to I ncreasing the participation of women

women were the bosses. So the

I grew up in a family where the
boss of my family was my grand-

medals. This is

to all our Nari

across all sectors is the need of the

hour. When provided with the right op-
portunities, women demonstrate excep-
tionally capable leadership

Minister

mother, and | have always in my
family, like on this table, been out-
numbered by women

B Rahul Gandhi,
Leader of Opposition in the Lok Sabha

omen are not merely partici-
W pants in development. They

are its driving force. Through
their wisdom, resilience, compassion,
and determination, women
strengthen communities and build

stronger nations
B Mallikarjun Kharge,

Congress president

B Devendra Fadnavis,
Maharashtra Chief Minister

Union Minister Shah added.
Prime  Minister — Modi
greeted women across the
country.
Several programmes were
organised and initiatives
undertaken on the occasion to

o’

Rapid Action Force
(RAF) personnel take
part in a Shakti Walk at
Kartavya Path in New Delhi

Women dressed in tradi-
tional attire take partin
a bike rally in Nagpur

T’gana man kills 3 daughters

IANS / HYDERABAD
In a shocking incident, a man
in Telanganas Kamaraeddy
town killed his three daughters
by throwing them into the lake
as he was unable to raise them
due to financial problems, po-
lice said on Sunday.

The bodies of Ayat (7) and

U’khand Guv’s
chopper makes
emergency
landing due to
technical glitch

ANI
SRINAGAR

The helicopter of Uttarak-
hand Governor Lieutenant
General Gurmit Singh (Retd.)
made an emergency landing
in Srinagar on Sunday due to
a technical glitch.

According to information
received from Pauri Police,
the helicopter experienced
"some technical problems,"
following which it landed at
the GVK helipad as a pre-
cautionary measure. The Gov-
ernor was subsequently taken
to the Police Guest House in
Srinagar.

More details are awaited in
this case.

Earlier in the day, Governor
Gurmeet Singh, while speak-
ing to ANI, extended his
greetings on International
Women's Day, while attend-
ing the four-day Himalayan
02 Tehri Lake Festival, inau-
gurated by Chief Minister
Pushkar Singh Dhami on
March 6.

"It is truly a matter of im-
mense joy, happiness, and
jubilation that today, a four-
day program took place in
Tehri Garhwal”.

Mariyam (5) were recovered
from the lake on Saturday
night, while the body of Shifat
(8) was pulled out on Sunday
morning.

Police have arrested Ismail,
an autorickshaw driver, who
was remanded to judicial cus-

tody on Sunday.

The accused had ap-
proached the police to lodge a
missing complaint after throw-
ing them into the lake. On sus-
picion, police interrogated
him, during which he con-
fessed to the crime.

FORM G
INVITATION FOR EXPR%S!ON OF INTEREST FOR

GIGA PIPE SYSTEMS

DIA PRIVATE LIMITED

DEALING IN CONSTRUCTION OF PRECAST CONCRETE PIPES AND FITTINGS AT
MAIHAR, DISTT: SATNA, STATE: MADHYA PRADESH
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along
with PAN & CIN/ LLP No.

GIGA Pipe Systems India Private Limited
CIN: U74999DL2020FTC368645
PAN: AA1CG4B22F

2. |Address of the registered office

DSNDC SHED NO. 103, SCHEME - | OKHLA
INDUSTRIAL AREA, PHASE-II, South Delhi, NEW
DELHI, Delhi, India, 110020

3. |URL of website

|No Website of the Corporate Debtor

4. |Details of the place where the majority
of fixed assets are located

NH-7, Main Road, Village Nadan Sharda Prasad,
Tehsil- Maihar, City: Mainar, Distt: Satna, State:
Madhya Pradesh, India, Pin: 485771

5. |Installed capacity of main products/
Services

|Not Working

6. |Quantity and value of main products/
services sold in the last financial year

|Nﬁ (As CD is not working)

Metro gift for
Delhi: PM opens

new routes

ANI
NEW DELHI

Prime Minister Narendra
Modi marked International
Women's Day by launching a
Rs 18,000 crore expansion of
the Delhi Metro on Sunday.

As a part of the expansion
scheme, the Majlis Park to
Maujpur (12 km) and Majlis
Park to Deepali Chowk (9
km) routes have now been
made active.

Additionally, areas like
Wazirabad and Bhajanpura
finally have Metro access,
while the work has started
on three additional cor-
ridors to further link the
city.

Meanwhile, Chief Min-
ister Rekha Gupta thanked
the Prime Minister, calling
the expansion a "huge gift"
for the safety of women.

celebrate women and their
achievements in diverse ways.
An all-women crew -- com-
prising the loco-pilot, assistant
loco-pilot, train manager, ticket
checkers and personnel of the
Railway Protection Force -- op-
erated a passenger train on the
Ranchi-Irgaon. In Thane dis-
trict's Dombivli, meanwhile, a
'lezim' dance performance by
9111 women created a new
Guinness World Record, offi-
cials said.

nation

Indore, Monday, March 9, 2026

[

Ananda Bose breaks silence
on exit as Bengal Governor

Says his resignation was ‘conscious decision’

Aritra Singha
KOLKATA

Two days after re-
signing as Gov-

% DA
ernor, CV Ananda S

()

Bose arrived in Kol-
kata and said the N1
decision was a “con-\
scious” one.

Speaking to the media out-
side Kolkata airport, Bose said
the reasons behind his resig-
nation would remain “con-
fidential till the right time”.

He also said he would re-

turn to Kolkata to cast
his vote.

Notably, Bose, a
native of Kerala,
shifted his voting
base to West Ben-
gal barely a week
before submitting

# his resignation from
the Governor's office.

“I took a conscious decision
to put in my papers, the rea-
sons for which will remain
confidential till the right time
arrives. The rules of this game
include knowing when it

ends,” said Bose.

When asked to comment
on the concern expressed by
President Droupadi Murmu
over alleged protocol viol-
ations in the state, Bose
avoided giving a direct re-
sponse.

“The President is very ex-
perienced, balanced and an
extremely dignified person.
She must have had her reasons
for saying what she said. But I
am no one to comment on
what the President said,” Bose
said.

': APRI G I_OB AI_ RegIstere‘d:ﬁgolr!p](:)rgel-ooffgeﬂIgngégelrlﬁ”gnil;slmagﬁ:‘lLEe?s Park, Senapati Bapat Marg,

CAPITAL LIMITED lé?::‘leer Baflfrﬁ:lem-ugngalzig%%g Pusa Road, Rajinder Place, New Delhi-110060

APPENDIX- IV-A [See proviso to rule 8 (6) and 9 (1)]
Sale notice for sale of immovable properties
E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 8 (6) and9 (1) of the Security Interest (Enforcement) Rules, 2002 Notice is hereby given to the public
in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the
Secured Creditor, the Constructive/physical possession of which has been taken by the Authorised Officer of Capri Global Capital Limited Secured
Creditor, will be sold on “As is where is", “As is what is”, and “Whatever there is” on dates below mentioned, for recovery of amount mentioned
below due to the Capri Global Capital Limited Secured Creditor from Borrower mentioned below. The reserve price, EMD amount and property
details mentioned below.

DESCRIPTION OF THE 1. DATE & TIME OF E-AUCTION! 1. RESERVE PRICE
| MORTGAGED PROPERTY |2, LAST DATE OF SUBMISSION 2. EMD OF THE PROPERTY,
All the Piece and Parcel of Land of Survey |OF EMD | 3. INCREMENTAL VALUE
No. 221/1, PH. No. 58, Ceral No. 02, 3: DATE & TIME OF THE RESERVE PRICE:
Village Muhadialam, Tehsil Badnagar, PROPERTY INSPECTION Rs. 35,70,000/- (Rupees
District Ujjain, Madhya Pradesh - 456337 | 1.E-AUCTION DATE:

SR. 1.BORROWER(S) NAME
NO. 2. OUTSTANDING AMOUNT

1. |1.Mr. Dungar Singh (Borrower)
2. Mrs. Sunita Chouhan
(Co-Borrower)

)
hg“&a:g:::;ommss(md) / Admeasuring Area - 0.20 Hect,, Bounded ' 14.04.2026 (Between 3:00 P.M. E::::a::%,:ﬁl;hs Saverty
80400005772597(New) as: Eact By: Prapety of Ram Singh - [to 4:00 P.1,) EARNEST MONEY DEPOSIT:

Giriwar Singh, West By: Land of Manohar | 3, | AsT DATE OF SUBMISSION |Rs. 3 57,000 /- (R :
& LNMEINR000104581(0ld)/ Singh Rajput, North By: Road, Suth BY: | o M WITH KYC: 13.04.2026 | . 000/~ (Rupees
80300005776722(New) Property of Ram Singh i GiriwarSingh . U Three Lakh Fifty Seven

3. DATE OF INSPECTION:
10.04.2026

Thousand Only)
INCREMENTL VALUE: Rs.
30,000/~ (Rupees Thirty
Thousand Only).

Rs. 36,88,146/- (Rupees Thirty-six
lakhs eighty-eight Thousand One
Hundred and Forty six Only) as on
05.03.2026 along with applicable
future interest.

1.E-AUCTION DATE:
14.04.2026 (Between 3:00 P.M.
to 4:00 P.M.)

RESERVE PRICE:
Rs. 18,60,000/- (Rupees
Eighteen Lakhs Sixty

2. |1.Mr, Krshankant Patidar
(Borrower)
2, Mr. Arjuna Singh

All that Piece and Parcel of residential
Property having land and building being
House No. 63, land area admeasuring

3. Mrs. Sumitra Bai Patidar 4860 Sq.Ft.,(i.e 451.67 Sq.Mtrs,,)Situated | 2. LAST DATE OF SUBMISSION |Thousand Only).

4.,Mr. Narendr Patidar at Patwari Halka No.28 Ward No.7 Village |OF EMD WITH KYC: 13.04.2026 |[EARNEST MONEY DEPOSIT:
(Co-Borrower) Sakedi, Tehsil Gulana/PolyKalan & District - | 3. DATE OF INSPECTION: Rs. 1,86,000/- (Rupees
LOAN ACCOUNT Shajapur, Madhya Pradesh - 465113, 10.04.2026 One Lakhs Eighty six
No.LNMESAJ000097308 Bounded As: East By: House of Thousand Only)
(01d)/80300005919926 (New)& | Harinarayan Ji, West By: House of INCREMENTL VALUE: Rs.
LNMESHU000042762 Harinarayan Ji, North By: Land of Indar 10,000/- (Rupees Ten

(0ld)/80400005924955(New)
Rs. 23,65,180/- (Rupees Twenty
Three Lakhs Sixty Five Thousand One Hundred and Eighty Only) as on 05.03.2026 along with applicable future interest.

Singh, South By: Aam Rasta Thousand Only).

For detailed terms and conditions of the sale, please refer to the link provided in Capri Global Capital Limited Secured Creditor's website i.e. www. Capriglobal.infauction/
TERMS & CONDITIONS OF ONLINE E-AUCTION SALE:-
1.The Property is being sold on “AS IS WHERE IS, WHATEVER THERE & WITHOUT RECOURSE BASIS". As such sale is without any kind of warranties & indemnities.
2. Particulars of the property / assts (viz. extent & measurements specified in the E-Auction Sale Notice has been stated to the best of information of the Secured Creditor and
Secured Creditor shall not be answerable for any error, misstatement or emission. Actual extant & dimensions may differ.
3. E-Auction Sale Notice issued by the Secured Creditor is an invitation to the general public to submit their bids and the same does not constitute and will not be deemed to
constitute any ce i it or nay repr tation on the part of the Secured Creditor. Interested bidders are advised to peruse the copies of title deeds with the Secured
Creditor and to conduct own independent enquiries /due diligence about the title & present condition of the property / assets and claims ( dues affecting the property before
submission of bid/s.
4. Auction/bidding shall only be through “online electronic mode” through the https:/isarfaesi.aucti net Or Auction Tiger Mobile APP provided by the service
provider MS eProcurement Technologies Limited, Ahmedabad who shall arrange & coordinate the entire process of auction through the e-auction platform.
5. The bidders may participate in e-auction for bidding from their place of choice. Internet connectivity shall have to be ensured by bidder himself. Secured Creditor /service
provider shall not be held responsible for the internet connectivity, network problems, system crash own, power failure etc.
6. For details, help, procedure and online bidding on e-auction prospective bidders may contact the Service Provider M/S E-Procurement Technologies Ltd. Auction Tiger,
Ahmedabad (Contact no. 079-61200531/576/596/559/598/587/594/.), Mr. Ramprasad Sharma Mob. 800-002-3297/ 79-6120 0559. Email:
ramprasad@auctiontiger.net,.
7. For participating in the e-auction sale the intending bidders should register their name at https://sarfaesi.auctiontiger.net well in advance and shall get the user id and
password. Intending bidders are advised to change only the password immediately upon receiving it from the service provider.
8. For participating in e-auction, intending bidders have to deposit a refundable EMD of 10% OF RESERVE PRICE (as mentioned above) shall be payable by interested
bidders through Demand Draft/ NEFT/RTGS in favor of “Capri Global Capital Limited" on or before 13.04.2026.
9. The intending bidders should submit the duly filled in Bid Form (format available on https://sarfaesi.auctiontiger.net) along with the Demand Draft remittance towards
EMD in a sealed cover addressed to the Authorized Officer, Capri Global Capital Limited Regional Office  Unit No. 101-103, First Floor, Plot No. 103/4, Krishna Tower,
Scheme No. 140, Above ICICI Bank, Pipliyane Square Indore, Madhya Pradesh latest by 03:00 PM on 13.04.2026. The sealed cover should be super scribed with “Bid
for participating in E-Auction Sale--intheLoanAccountNo._~ (asmentioned above) for property of “Borrower Name.”.
10. After expiry of the last date of submission of bids with EMD, Authorised Officer shall examine the bids received by him and confirm the details of the qualified bidders (who
have quoted their bids over and above the reserve price and paid the specified EMD with the Secured Creditor) to the service provider M/S eProcurement Technologies Limited
to enable them to allow only those bidders to participate in the online inter-se bidding /auction proceedings at the date and time mentioned in E-Auction Sale Notice.
11. Inter-se bidding among the qualified bidders shall start from the highest bid quoted by the qualified bidders. During the process of inter-se bidding, there will be unlimited
extension of “10” minutes each, i.e. the end time of e- auction shall be automatically extended by 10 Minutes each time if bid is made within 10 minutes from the last extension.
12. Bids once made shall not be cancelled or withdrawn. All bids made from the user id given to bidder will be deemed to have been made by him alone.
13. Immediately upon closure of E-Auction proceedings, the highest bidder shall confirm the final amount of bid quoted by him BY E-Mail both to the Authorised Officer, Capri
Global Capital Limited, Regional Office Unit No. 101-103, First Floor, Plot No. 103/4, Krishna Tower, Scheme No. 140, Above ICICI Bank, Pipliyane Square Indore,
Madhya Pradesh and the Service Provider for getting declared as successful bidder in the E-Auction Sale proceedings.
14. The successful bidder shall deposit 25% of the bid amount (including EMD} on the same day of the sale, being knocked down in his favour and balance 75% of bid amount
within 15 days from the date of sale by DD/Pay order/NEFT/RTGS/Chq favouring Capri Global Capital Limited.
15. In case of default in payment of above stipulated amounts by the successful bidder / auction purchaser within the stipulated time, the sale will be cancelled and the amount
already paid (including EMD) will be forfeited and the property will be again put to sale.
16. At the request of the successful bidder, the Authorised Officer in his absolute discretion may grant further time in writing, for depositing the balance of the bid amount.
17. The Successful Bidder shall pay 1% of Sale price towards TDS (out of Sale proceeds) and submit TDS certificate to the Authorised officer and the depaosit the entire amount
of sale price (after deduction of 1% towards TDS), adjusting the EMD within 15 working days of the acceptance of the offer by the authorized officer, or within such other
extended time as deemed fit by the Authorised Officer, falling which the earnest deposit will be forfeited.
18. Municipal / Panchayat Taxes, Electricity dues (if any) and any other authorities dues (if any) has to be paid by the successful bidder before issuance of the sale certificate.
Bids shall be made taking into consideration of all the statutory dues pertaining to the property.
19. Sale Certificate will be issued by the Authorised Officer in favour of the successful bidder only upon deposit of entire purchase price / bid amount and furnishing the
necessary proof in respect of payment of all taxes / charges.
20. Applicable legal charges for conveyance, stamp duty, registration charges and other incidental charges shall be borne by the auction purchaser.
21. The Authorized officer may postpone / cancel the E-Auction Sale proceedings without assigning any reason whatsoever. In case the E-Auction Sale scheduled is
postponed to a later date before 30 days from the scheduled date of sale, itwill be displayed on the website of the service provider.
22. The decision of the Authorised Officer is final, binding and unquestionable.
23, All bidders who submitted the bids, shall be deemed to have read and understood the terms and conditions of the E-Auction Sale and be bound by them.
24.The movable articles lying in the property is not part of this sale.
25. Please Note that Forfeiture for Non-Participation by Sole Bidder Where only one bidder is found eligible after deposit of EMD, such bidder shall mandatoerily log in and
participate in the live e-auction at the scheduled date and time. Mere submission of bid form and deposit of EMD shall not constitute participation.
If the sole eligible bidder fails to log in and participate in the live e-auction for any reason whatsoever (except certified technical failure of the e-auction service provider), the
EMD shall stand autormatically forfeited without further notice, and the Authorized Officer shall be free to cancel the auction and/or conduct a fresh auction without any liability to
the bidder.
26.For further details and queries, contact Authorised Officer, Capri Global Capital Limited:Mr. Sandesh Jain Mo. No. 8839140796, Mr. Ajeet Kumar Mo. No.
9910198552,
27. This publication is also 30 (Thirty) days notice to the Borrower / Mortgagor / Guarantors of the above said loan account pursuant to rule 8(8) and 9 (1) of Security Interest
(Enforcement) Rules 2002, about holding of auction sale on the above mentioned date / place.
Special Instructions / Caution: Bidding in the last minutes/seconds should be ided by the bidders in their own interest. Neither Capri Global Capital
Limited nor the Service Provider will be responsible for any lapses/failure (Internet failure, Power failure, etc.) on the part of the bidder in such cases.
In order to ward off such contingent situation, bidders are requested to make all the necessary arrang / alter such as back-up power
supply and whatever else required so that they are able to circumvent such situation and are able to participate in the auction successfully.

available at URL:

19| Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

Details can be sought by sending request at
gigacirp2025@amail.com

7. [Number of employees/ workmen [Nil Place : UIJAIN, SHAJAPUR Date : 09-MARCH-2026 Sd/- (Authorised Officer) Capri Global Capital Ltd.
8. [Further details, including last available |Details can be sought by sending request at
financial statements (with schedules) - (gigacirp2025@gmail.com JANA SMALL FINANCE BANK | Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & 12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park,
Of 1o yeaee, 1515 o1 Cracion; e A Scheduled Commercalsar) | Challaghatta, Bangalore-560071. Branch Office: Plot No.306-A, PU 4, Scheme No.54, Near Country Inn Hotel, Main A.B. Road, Vijay Nagar, Indore-452010.

PUBLIC NOTICE FOR SALE THROUGH E-AUCTION UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITY INTEREST ACT (SARFAESI ACT) 2002, READ WITH PROVISO RULE 8(6) & 9 OF SECURITY INTEREST (ENFORCEMENT) RULES 2002.

E-A ION NOTICE

Date: 09/03/2026
Place: New Delhi

Resolution Professional

In the matter of GIGA Pipe Systems India Private Limited
(Under Corporate Insolvency Resclution Process)
2, Community Centre,3rd Floor, (Near PYR/McDonald's),

Naraina, New Delhi-110028

IBBI Reg. No.: IBBIIPA-001/IP-P00084/2017-2018/10180

E-Mail: gigacirp2025@gmail.com

10.|Last date for receipt of expression of | 24-Mar-26
interest The undersigned as authorised officer of Jana Small Finance Bank Limited has taken possession of the following property in exercise of powers conferred under section 13(4) of the SARFAESI ACT.
11.|Date of issue of provisional list of 3-Apr-26 The Borrower in particular and public at large are informed that online auction (e-auction) of the mortgage property in the below mentioned account for realisation of dues of the Bank will be held on
prospective resolution applicants "AS IS WHERE IS BASIS" and "AS IS WHAT IS BASIS" on the date as prescribed as here under.
W& {'oa;lrg\;?;;z;lsﬁ;m'ssm Gl | G-igs Sr. | Loan Account | MName of Original Borrower/ D:;e.znf Date of | Present Outstanding [::tsmme;f Reserve Price in IIEJZr;;I:itt reor:;’}r I:.:fl:: :2? Last Date, Time & Place for
13, Date of issue of final st of prospective | 16-Apr-26 No. Number Co-Borrower/ Guarantor Notice Possession balance as on the property INR in INR E-Auction Submission of Bid
resolution applicants
14.|Date of issuzpol information 24-Apr-26 ! 1) Mr. Sunil Patel, S/o. Kedar Re4820011.00 10.03.2026 R.20,36; 520/ Rs.205632- | 25.03.2026 | 24.03.2026 before 05.00 PM
irirandicn. vakistion vttt and 30789630000121|  Patel, 2) Mrs. Alka Patel, (Rupees Fourty Six {Rupees Twenty (Rupees Two Lakh @ ‘Ja‘na Small Finance Bank
it Lakh Twenty Nine 09.00 AM Lakh Fifty Six ; x Limited, Plot No.306-A, PU 4,
request for resolution plans to & Wio. Sunil Patel, 21.08.2025 | 29.10.2025 Thousand Six Hundred Thousand Three Five Thousand Six | 11.00 AM Scheme No.54. Near Count
i ion appli 30789410000150 3) Mr. Kedar Patel Syt to Hundred Thity Two | to o v
prospective resolution applicants _ . g Eleven and Eight Paise | 0 30 py Hundred Twenty ont 02.00pM | Jnn Hotel, Main A.B. Road,
15.|Last date for submission of resolution |25-May-26 Slo. Ranchhod Patel Only) as of 06.03.2026 h Only) nly) . Vijay Nagar, Indore-452010.
% gzns 770 1o sUbmil Exoression |oioaciro2025 i Property Description/ Schedule: All that R.C.C. super structure comprising of Commercial Flat No.301, Paiki Part of (Shop No.1, 2 & 3), on Third Floor, having Super Built up area 321.30 Sq.ft. (29.94 Sq.mtrs.),
"lof t : in the multi-storeyed building named & styled as "Venus Tower”, constructed on House No. ailroa ew No.168), also House No. lew No.169), situated at Devi Ahilya Marg, within the
6555 emall id bo submit Expression |plgacip202s@gmall.com in the multi-storeyed buldi d & styled as "Venus Tower" ed on House No.82 & 138 Jailroad OId (New No.168), also House No.83 & 139 Old (New No.169), situated at Devi Ahilya Marg, within th
= Det';msf g = limits of Nagar Nigam Indore, Tehsil & District Indore (M.P.). Bounded by: East by: Lift, West by: Other’s Shop, Nerth by: House No.167 and South by: House No.170.
: registration staturgas MSME. The properties are being held on "AS IS WHERE IS BASIS" & "AS IS WHAT IS BASIS" and the E-Auction will be conducted "On Line'. All payments relating to purchase of above said property to be made in favour of
Sdi- Jana Small Finance Bank. The auction will be conducted through the Bank's approved service provider Mis. 4 Closure at the web portal https:/fbankauctions.in & www.foreclosureindia.com. For more information
Manoj Kumar Anand and For details, help, procedure and online training on e-auction, prospective bidders may contact M/S. 4 Closure; Contact Mr. Vikas Ketele, Contact Number: 8712637550, Email id: info@bankauctions.in /

vikas@bankauctions.in. For further details on terms and conditions to take part in e-auction proceedings and any for any query relating to property please contact Jana Small Finance Bank officers Mr. Ranjan Naik
(Mob. No.6362951653). To the best of knowledge and information of the Authorised Officer, there are no encumbrances on the properties. However the intending bidders should make their own independent inquiries
regarding the encumbrances, fitle of property put on prior to submitting their bid. No conditional bid will be accepted. This is also a notice to the above named Borrowers/ Guarantor's/ Mortgagors about e-auction
scheduled for the mortgaged properties. The Borrower/ Guarantor/ Mortgagor are hereby notified to pay the sum as mentioned above along with up to date interest and ancillary expenses before the date of auction,
failing which the property will be sold and balance dues if any will be recovered with interest and cost.

Date: 09.03.2026, Place: Indore

Sd/- Authorized Officer, Jana Small Finance Bank Limited
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*CROSSWORD 5931 ¢« OVER THE HEDGE
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ACROSS

1Get down to an unofficial
occupation (5)

8 He’ll be only a second (6-2)

9 Game displayed in dishes (5)
10 Mean error puts it just off
target (4,4)

11 Hurl down slope (5)

12 Somewhat curious kind of
runner (3)

16 Arch no different from
others (6)

17 Two companiesjoining
together on a silk product (6)
18 Not a slow service but it may
count as one (3)

23 Very musical (5)

24 0On the edge of alarming
change (8)

25 Move furtively like a
sinuous snake (5)

26 How teams are arranged to a
certain extent (8)

27 Make a speech offering
nought per cent (5)

DOWN

2 Not quite free to show result
of division (8)

3 Distribute mixture of local
tea (8)

4Beinluckin

Germany (6)

5Sleep soundly (5)

6 A girl emerges as object of
chivalrous attention (5)

7 A fit start perhaps (5)

12 South Pennsylvania
resort (3)

13 There’ll be talk if it’s
broken (3)

14 Vessel that crosses

the bar? (8)

15 Close to agreement (8)

19 A tie broadly speaking (6)
20 1n France it appears
friendship is wrong (5)
21State of mind — or

body (5)

22 The prospects for
battered wives (5)

SOLUTIONS CROSSWORD 5930 ACROSS: 1Incoherent, 6 Page, 10 Tulip, 11
Roman nose, 12 Recorder, 13 Tunic, 15 Outlaws, 17 Lancers, 19 Toddles, 21
Cheapen, 22 Avril, 24 Cemetery, 27 Libraries, 28 Ennui, 29 Ruth, 30 In good
form DOWN: 1lota, 2 Collected, 3 Hippo, 4 Reredos, 5 Numeral, 7 Acorn, 8
Exercising, 9 Instance, 14 Footballer, 16 All clear, 18 Esperanto, 20 Section, 21

Comes to, 23 Rebut, 25 Tread, 26 Firm

JUMBLED WORDS

Given below are four jumbled words. Solve the jumbles to make
proper words and move them to the respective circles below. Select
the letters in the shaded circles and jumble them to get the answer

for the given quip.

Athis best, man is the noblest of all animals; separated from __
and ____heisthe worst. - Aristotle (3,.,7)
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ANDHRA PRADESH INDUSTRIAL INFRASTRUCTURE CORPORATION LTD

(A Government of Andhra Pradesh Undertaking)

(APIIC)

APIIC Towers, 9th & 10th Floors, Plot No-1, IT Park, Mangalagiri, Guntur(Dist), AP-522503

‘REQUEST FOR PROPOSALS’

SELECTION OF DEVELOPERS FOR DEVELOPMENT, OPERATION AND
MAINTENANCE OF LARGE INDUSTRIAL PARKS ON PUBLIC-PRIVATE
PARTNERSHIP (PPP) BASIS AT 14 LOCATIONS IN ANDHRA PRADESH
Andhra Pradesh Industrial Infrastructure Corporation (APIIC) intends to select
Developers for the Development, Operation and Maintenance of Large Industrial
Parks (ranging from 100 to 500 acre) on a Public-Private Partnership (PPP)
basis at 14 (fourteen) locations across Andhra Pradesh.
The Selected Developers will be responsible for comprehensive development,
operation and maintenance of the Large Industrial Parks.
Interested Bidders are encouraged to attend the Pre-Bid Meetings as per the
schedule mentioned in the respective Request for Proposal (RFP) documents.
Aseparate RFP is issued for each location and can be downloaded from www.ap
eprocurement.gov.in or https://apiic.in/downloads-tenders/. Bidders must
submit their proposals in the prescribed format on or before the Proposal
Due Date specified in the RFP document.

Sd/- Vice Chairman & Managing Director, APIIC Ltd.

For inquiries and clarifications related to the RFP,

please reach out to investments-ap@apiic.in
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BY GEORGIANICOLS

ARIES (MAR 21- APR 20): Today has strong conciliatory
vibes, which meansit's the perfect day to patch up quar-
rels or reach out and smooth troubled waters. An apology
or agesture of affection will go along way. Tonight:

Avoid controversy.

TAURUS (APR 21- MAY 21): Financial discussions will go
well today. Practical or financial support from someone
might secretly benefit you. Some of you might begin a se-
cret flirtation or aromance with someone in a position of
power. Tonight: Check your finances.

GEMINI (MAY 22 - JUNE 21): Thisis an excellent day to
reach out to close friends, partners and spouses toim-
prove your connection with them. Make amends for an ar-
gument or a nasty comment. Tonight: Be cooperative.

CANCER (JUNE 22 - JULY 23): You make a greatimpres-
sion on others today. This could lead to a new romance
with someone in authority. Today people see you as sym-
pathetic, caring and willing to help, which you are. Tonight:
Get organised.

LEO (JULY 24 - AUG 23): Grab every chance to travel for
pleasure. Romance with someone from afar or from
another culture might percolate in person or online. This
connection will be powerful. You might feel it is writtenin
the stars. Tonight: Relax.

VIRGO (AUG 24 - SEP 23): Thisis a friendly, easygoing
day for many, becauseit's the perfect day to patch up
family arguments or any dissension taking place at home.

Financial matters can be settled in a friendly way. Tonight:
Cocoonathome.

BY TOM ARMSTRONG

SUDOKU 6252

| WAS JUST GETTING
READY TO INSTIGATE
A LOUD TANTRUM

BUT NOW | HEAR MOM
TAKING THE VACUUM
OUT OF THE CLOSET

DIFFICULTY LEVEL 5s
INSTRUCTIONS

To solve a Sudoku
puzzle, every digit from
1to 9 must appear in
each of the nine vertical
columns, in each of the
nine horizontal rows
and in each of the

nine boxes.

DIFFICULTY LEVEL

1s = Very easy; 2s = Easy;

3s =Medium; 4s = Hard;
5s=Very Hard;

6s = Genius |

IDFC FIRST Bank Limited

{erstwhile Capltal First Limited, amalgamated with IDFC Bank Limited and
presently known as IDFC FIRST Bank Limited)

CIN ; LESTIOTNZ014PLCOATTEE, Registered Office: - KRN Towars, Bih Flaor
Harringlon Road, Chetper, Chenng- BI003Y, Tal: =81 44 4564 2000 | Fax: +31 24 4564 4072,

I'M NOT GOING TO WASTE
MY VOCAL CORDS WHEN
SHE WON'T EVEN HEAR ME
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IBFC FIRST Bank Limited} The
secumd by lhe mongace of (her

sant mmounts shal 580 be applical
ther respactive tales.

MNotice under Section 13 (2] of the Securitization and Reconstruction of Financial
Assets and Enforcemant of Security Interest Act, 2002
Thie folkawiryg bofmosers and co-hormowins dvaiad te below mapionid Secund loans rom [DFC FIRST Bank
Limited {erstwhile Cagital First Limded, amalgamated with IDFC Bank Limited ard presantly knawn as

condilians of tha respective loan agreemenls and had bacome imegu
pt the HE guidelines Amounts duwa by et IDFC FIRST Bank Lmited (erstwhila Capial First Limited,
amaigamated with IDFC Bank Limbted and presently known as IDFC FIRST Bank Limfled) s mentiorsd
B5 p=r raspeciiva nofces issued mana parliculary dascribed inthe followng tEble and furber intanasl on fhe

nanz ol tha befow-mantionad borowers end co- borowers hawva bean
respecivg propecies. A2 ey Fhve tafed 1o adhen o the erms asnd
lar, thair loen were classified &= NPA as

e and the same will be charged a5 per confractus rale with gffect from

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
GIGA PIPE SYSTEMS INDIA PRIVATE LIMITED

DEALING IN CONSTRLCTION OF PRECAST CONCRETE PIPES AND FITTINGS AT

MAIHAR, DISTT: SATH

ATE: MADHYA PRADESH

RELEVANT PARTICULARS

I [Name ol he comorzse éebior slong
wim PAN & CIWSLLP ko

GIGA Pipe Systems India Private Limited
CiW: UT4988DL20naFTC360645
PAK: ARTCGARZEF

£ (honmEs of the regsiened ofoe

[SIDC SHED NO. 103, SCHEME - 1 OKHLA
[MESTRIAL ARES, PHASE-R. South i, NEW
DELHL, Diglhi, India, 1710020

JURLofwensite.
14, 0elads al the pace whem the majosity
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Yoo Wetete oF e Copormie Detor________
NH-7, Maim Aoad, Village Nadan Sharda Prasad,

Tehsl- Maiha Gily: Wadar, Distt Salna, Slate:
Mahya Prods, Indis P 445771
hot Working

{B [Quantity and velue ol main products/
servicas 500 in the last inancial

Wi (A= GO s mot working)

(7. JNumber ol smpicyees worimen

{8 |Further details, incloding last availab
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‘Eligitikly Tor msalstion appécants
under secon Z3L2100) of the Lode 15

(4=

DOietaite can be sought by sending reguest al
(G IA02 Sl som

5  Lean Typeol Section 13(2) | Outstanding amount as
Mo fAecount No, Lean Motice Date { per Section 13 (2] Nofice:
1 | 06 £ 44 Lagn Against Property 26022026 | 455308.17-

NAME OF BEORROWERS AND CO-BORROWERS : 1. HEMARAJS MEENA 2, SANIU MEENA

NAT| BAISOUTH: HOUSE OF BHIM RAJ

PROPERTY ADDRESS: ALL THAT PIECE AND PARCEL OF PLOT WITH PATTA KO 335, PLOT AREA 25 X
0 = 75} 50, FEET, SITUATED AT VILLAGE: LALGAN (UMEDPLRA], GRAM PANCHYAT BARDON
PANCHAYAT SAMITE KESHAMNGAM, TEHSIL: KESHANGANS, DISTRICT. BARAN, RAJASTHAR-3Z25216, AND
BOUNDED AS: EAST. BADA OF HARI BINGH, WEST: AAM RASTA 12 FT. WIDE, NORTH: HOUSE OF

ar i Loan Type of Section 13(2) | Owistanding amount as
Ko | Account No. Loan Motice Date | per Section 13 (2] Motice
2| HE4R4 344 Leean Againat Propeny 26.0F 2025 516182 57L

NAME OF BORROWERS AND CO-BORROWERS : 1. RAJEMNDRA SINGH 2. MADAN KANYWAR

PROPERTY ADDRESS: ALL THAT PIECE AMD PARCEL OF THE PROPERTY SITUATED AT PATTA MO
4 ADMEASLIRNG ABOUT 1120 500 FT. VILLAGE SUVAWA, GP PALKA; DEST, CHITFORGARH, RAJASTHAN
AMD THE 5450 PROPERTY |5 BOUKNDED BY AS: NORTH: H'D DURGA SINGHDEW] SINGH, SOUTH: HIO
DEVE SINGHI OTHERS, EAST. RASTA, WEST. H'O LAXMAN SINGH! DEV] 3INGH

& Lean Type of Section13(2) | Outstanding amount as
Mo.| Account No. Loan Molice Date | per Section 13 (2) Motice
3 4E2ETHO4 Loan Against Properiy 2R 02 226 | 110952

HAME OF BORROWERS AND CO-BORROWERS : 1. SATNAM SINGH 2. GURDISH KOUR

PROPERTY ADDRESS: ALL THAT PIECE AND PARCEL
1324, KHASRA NO. 311, ADMEASURING: 26 X A0=750 S0 FT.

BALDEY SINGH

OF THE PROPERTY SITUATED AT PATTA MO
AT VILLAGE NANAKPURA GRAMPANCHAT
BARLUNL PANCHAYAT SAMITE TESHIL KISHAMGAN), BARAN, RAJASTHAMAKD. THE SAME 13
BOUNDED BY: NORTH: AAM RASTA, SOUTH: H/O GURUVIND SINGH, EAST. AAM RASTA. WEST. HIO

You @ barety cabed upan o
Limited, amalgamated with |

Eii? I amaunls fo IDFG FIRST Bank Limitad jersiwhile Capital Firsd
€ Bank Limlted and presently known ss IDFC FIRST Bank
Limited) as par iha delails shown i tha abawe table with condractad rate of inferast thareapon from
thalr rus-l:*-::t,‘.l'.'F: cales and piher Costs, chasges el within B0 days from e cisle of thes publication,
failing which |ne undersigned shall ba canstrained 1o initiate proceedings, under Section 13 {4} and
saction 14:of tha SARFAES] Act, agains! tha morgaged properties mentioned hergingbaya ta realize
the amaunt due to IDFC FIRST Bank Limited |erstwhile Capital First Limited, amalgamated with
resently known as IDFC FIRST Bank Limited). Furthar you ara prohibied
under Section 13 {13 of the said Act from ransterring e said secured assels either by way ol

Sdl- Authorized Officer

IDFC FHRST Bank Limited {erstwhile Capital First Limited, amealgamated with
IDFC Ha:ﬂ] i.inlit-ad and prmnﬂj'hnm as_IDF_'.’: FIRST Banii L.Imi_l:a:l]"_ |

"IMPORTANT"

IN THE HIGH COURT OF JUDICATURE

FOR RAJASTHAN AT JODHPUR
S.B.CIVIL WRIT PETITION NO. ............ /2026
PETITIONER Vs RESPONDENTS
Any aggrieved Persons  State of Rajasthan & Ors.
Application under Rule 159 of the Rajasthan High

Court Rules, 1952 for entering into caveat.
MAY IT PLEASE YOUR LORDSHIPS,
The humble applicant wants to enter into caveat
under Rule 159 of the Rajasthan High Court Rules
and prays that let nothing be done till the applicant
is heard in the matter. The Writ Petition is likely to
be filed by following person :
The writ petition is likely to be filed by any
aggrieved person challenging :
(A) Order No. (3)(238) DLB/2025/16028 dated
27.11.2025 issued by the Director and Special
Secretary, Department of Local Bodies, State
of Rajasthan, Jaipur for making allotment of
land admeasuring 9828 square yards situated
between Dhanmandi and Housing Board,
Suratgarh to Vivekanand Public Secondary
School, Jakharwali.
(B) Execution of Lease Deed by Municipality,
Suratgarh on 02.12.2025 in favour of Shri
Sandeep Kasania, Chairman, Vivekanand
Public School Prabandh Samiti, Jakharwali,
Tehsil Pilibanga, District Hanumangarh which
was registered with the Sub-Registrar,
Suratgarh and entered at Book No. 1st Vol. No.
984, Page No. 187, Serial No. 202503115108783
dated 03.12.2025.
The writ petition is likely to be filed against :-
1. State of Rajasthan through Secretary, Local Self
Department, Government of Rajasthan,
Secretariat, Jaipur
2. Director and Joint Secretary, Department of
Local Self, Rajasthan, Jaipur
3. Executive Officer, Municipal Board, Suratgarh,
District Hanumangarh
4. Director/Chairman/Secretary, Vivekanand
Public School Prabandh Samiti, Jakharwali, Tehsil
Pilibanga, District Hanumangarh
The writ which is to be filed, will be S.B./D.B. Civil
Writ Petition. That the Vakalatnama on behalf of
applicant — Shri Sandeep Kasania S/o Shri Ram
Pratap Kasnia, Director/Chairman, Vivekanand
Public School Prabandh Samiti, Jakharwali, Tehsil
Pilibanga, District Hanumangarh is submitted
herewith. It is, therefore, humbly prayed that noth-
ing be done in the case till the applicant is heard.
Dt. 07/03/2026  Humble Applicant through counsel
[ANKIT CHOUDHARY]
Reg. No R/2123/2015 / Mob. No 95710-81877
Email ID — ac010790@gmail.com
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LIBRA (SEP 24 - OCT 23): Today, relations with relatives,
siblings and neighbours are warm and friendly. You might
smooth troubled waters. This is also a passionate, romantic
day for some of you. This romance will feel fated, as if it
were meant to be. Tonight: Listen to others.

SCORPIO(OCT24-NOV 23): Issues related to cash flow,
expenses, your job or your health will flow smoothly today.
People will be helpful. A work-related romance might
begin. Relations with a family member will be meaningful
ina powerful way. Tonight: Check your money.

SAGITTARIUS (NOV 24 - DEC 22): This is a marvellous
day for your sign because the Moon is in Sagittarius, which
will pave the way for loving, sympathetic and understand-
ing relations with everyone. Tonight: Stay firm.

CAPRICORN (DEC 23 - JAN 20): Transportation delays,
goofy mistakes and mixed-up communications continue to
plague you. Patch up difficulties with family members.

Feelings of mutual sympathy and understanding will give
you a warm feeling. Tonight: Be sympathetic.

AQUARIUS (JAN 21- FEB19): This might be an unex-

pectedly productive day for you. People are friendly and sup-

portive today. Why not risk sharing your dreams with some-
oneto help you define your goals? Tonight: Friendships.

K

PISCES (FEB 20 - MAR 20): People will notice you today.
Some might ask for your financial advice. Others might
admire you because you appear to have values that they

respect. Thisis also aromantic day full of promise.
You can't go wrong. Tonight: Avoid conflict.

SALUTE THE SOLDIER

BORDER SECURITY FORCE

CONSTABLE DAN SINGH
12.07.1968 - 09.03.1991

Director General and all Ranks of Border Security
Force remember its gallant Jawan Constable Dan Singh
on his Balidan Diwas On this day, he sustained fatal
injuries in a grenade attack by militants in Srinagar,

J&K and made ultimate sacrifice in the line of duty.

o

il

=
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CONSTABLE KARAMVEER SHARMA
05.08.1969 - 09.03.1994
Director General and all Ranks of Border Security

Force

remember

its gallant Jawan Constable

Karamveer Sharma on his Balidan Diwas On this day,
he sustained fatal bullet injuries while fighting
militants in Pulwama J&K and made ultimate sacrifice

in the line of duty.
HEAD CONSTABLE AJIT CHAUDHARY

h 02.12.1963 - 09.03.1998
Director General and all Ranks of Border Security
1 2 Force remember its gallant Jawan Head Constable Ajit
. |Chaudhary on his Balidan Diwas On this day, he
o (sustained fatal bullet injuries while fighting militants
L in Rajouri Jammu and made ultimate sacrifice in the

line of duty.

CONSTABLE BINAY PRASAD
25.11.1993 - 09.03.2025
Director General and all Ranks of Border
Security Force remember its gallant Jawan
Constable Binay Prasad on his Balidan Diwas
On this day he made ultimate sacrifice while on
operational duty in Tripura.

17, Detale o the comporate dabinr's
registiatian stalus as MENE
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| avallaie & UHL- IDFC Bank Limited and
[ 10 iLast dae hor receipl of mxpression of | | 24-Mar-2
it saledizane or atherwisa,
11.|Date of iz5ue of provizional st ol J-fpr-26 Dy 09032026
pratpncliv msokfon applcants Phace : RAJASTHAN
2.1 Last dete for submission of objecions {8-Apr- 25
[ i provisionsl §s|
13 30t of issue of ling lisf of pospective| 18-Apr-26
__ resolion appheants.
{ T4 Date of issue ol inlarmadion 24-Agr-20 Public Notice Daled:08:05:2025
. . ' This is to inform to general public that Bank of Baroda, M.I.
|!'E:IH_'-rﬁI:'l-!LI-"I'|_ :!'l:]LGﬁI;II'I ) ;‘illl'l:': G ’\Rﬂt/)adJEﬁarg:h,kJaip%r Eqs ;?rO\I/_idegti gnanﬁial assﬁ/tanﬁe }t(o
[E=r ] [ TERC U pian s JKN Packaging Private Limited, wherein M/s U. K.
_G'I'_'ES.I U ST fR 1) Industries throug |tgs Partner (1) Smt. Urmila Yadav & (2)
| [aspeciive resokaon appkcans Emt.l Krispna (Ii)et\)/i,I has %reatéed charge ggvefr thfz pr;)pel('jt}{
; et e = erein referred below offered as security for loan/credi
15.{Last date hox submisgion of rezahiticn | 23-May-26 facility requested by one of its customers.yln case anyone
_I_:.lﬁ.-'ﬁ has any rightftitie/interest / claims over the aforesaid
b e . . 1 s property, may approach the Bank within 10 days, with strict
| 1. Process smai id o submil Expression | pigacip2O2Eigrail com proof, to substantiate their claim. If no response is received
ol Bribere] after lapse of the prescribed time frame, it will be presumed

that no person or public at large bears any sort of objection
against demise pro;)erty & the same will be treated to be free
from any charge / claim / encumbrance and Bank shall

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.

Dabe: D006

L e e

Sdi-
Manoj Kumar Anand
Regolutian Professional

Iri thie mstter of GIGA Plps Systems India Private Limited
{Under Corparate insalvency Rescdution Process)
2, Cammunity Cenbre Srd Floor, (Near PYRIMEDonald's|,

Maraina, Mew Delhi-110023

|IBE] Reg, Na,: 1BELIPA-001 1P-POOEELR201T- 20151 018D

E-Mall: gigacirp2025@gmail.com

proceed to continue with the mortgage.
Properties Detail:-(1) Industrial Plot No. SP-103(A), at

Industrial Area Bassi, Jaipur, Rajasthan, Adm. 4670.00 Sq.Mt_r.
North . South East | West
Plot No. SP-103(B) | Road ~ Plot No. SP-103! Road

The Indian Express.
For the Indian Intelligent.

Branch Defails/Contact No:Bank of Baroda, NI, Road Branch, Jaigtg

'_I'gpesh Agarwal, Advocates M(I).b. 992887’97

We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

\. SHU

shubham

Ph.:

aforesaid amolnt tagether with
iy full vour liabilties o SHOFGL
augrciss the power under Secta

Corporate Difice : 425, Udyog Vihar Phaze IV, Gurgaon-122015 (Haryana)

Natice U/S 13{2) of Secoritisation & Reconstruction of Financial Assels and
Enforcement of Security Inferest Acl 2002 (here in aiter called 'ACT')
It &= by bring to your notce that vour foan account has been declared as NPA by secered creditor Shubham Housing
Development Finance Company Limited having s regisiered office at 6048 - 609, 6fh Floor, Block - © Ansal Imperial
Tawer, Community Canter, Naraina Vihar, Mew Delhi - 110028, (hereinafter called” SHOFCL) and you are liable to pay
total outstanding against:yaur loan fo SHOFCL. You are afso lishle to pay fulure interast af the contractual rate on the

BHAM HOUSING DEVELOPMENT FINANCE CO. LTD.

24-4212530/31/32, E-Mail ; customercareoshubham.co Website : wwe. shubham.co

Incidental-expanses, cost, charges ofc, Tharafore, we heratny cail upon vou (o discharge
within B0 days fram the dte of this notice falling which SHOFGL will b empowared 1o
n 134} of the ACT, The details of borrowers and secured assets are a5 under : -

%, | Loan NoJBorrower(s) Applicant Address Demand Notice Secured Asset
N, Name [iafe & Amound
y | Loan No, LIG F No CH-03, C-Block, | 12.g2.2008 | LG Residentiel Flat Bearming Mo CG-03
OUDPZ210000005053132, | Gr Fir, Shub Shanti Vihar, i Block Shubh Shanti Viar Rev, Village
DEEPESH SENAMI, Village Aumardath Girwa, | 7 470485/ | Umerda, Dist Udaipur, Rajesnen - 313003,
KAJAL SHEMAN Udaipur, Rajzsthan - Areg- 773 8o.Fl, Boundanes: East - Shop,
313002 Vies! -Starcase, Modth - Gormider, Soidh - B
Hlack Read
5 | Loan No. Bhagima Ka Khada. 12.02-2008 | House & Araji No 851 Geam Badgaan, Gram
GUDP1G0R000005001488, Tehsil- Vallabhnagar, & Panchaval Badpaon, Takzil Samab Vallabh
BABRU LAL GADR], District-Udaipur, 6,568,361 - | Magar & Distt. Udaipur. Rajasinan - 313001,
EHAGUDI BA Rajasthan - 313602 Area- 334 Sqmirs, Boundares: Easi -
Agriculture Lared. of Rampal, West - Land &
Rasta, Morth - Agricufiure Land of Babw lal,
aoiith - Agrculture Land of Babu fal
Place : GURGAON Authorized Officer
Date : 07.03.2026 Shubham Housing Development Finance Company Limiled

epaperindianexpress.com

1 arrive at a conclusion not an assumption.

Inform your opinion detailed analysis.

Jaipur

indianexpress.com

& The Indian EXPRESS
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